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(«) The budget documents of ten 
States have so far been received in 
the Planning Commission. For 
these States, the position regarding 
deficit on revenue account for 1958-59 
(at existing rates of taxation) addi-
tional taxation proposed for the year 
and deficit after taking credit for 
additional taxation are brought out 
in the Statement placed on the Table 
of Lok Sabha.. [See Appendix VII, 
annexure No. 134.j

Export of Iron Ore
8595. Shri Achar: Will the

Minister of Commerce and Industry
be pleased to state:

(a) whether a considerable quantity 
of iron ore is being exported from 
the ports of Mangalore, Karwar and 
other minor ports of Mysore State 
during the last three or four months;

(b) if so, what is the quantity of 
the ore so exported tillnow and to 
which countries;

(c) whether it is a fact that a con-
siderable quantity of iron ore is lying 
in these ports for want of facilities 
for shipping; and

(d) if so, whether Government 
have any proposals to develop imme-
diately any one of these ports as an 
a'U-weather port • to facilitate the 
export of iron ore?

The Minister of Commerce and 
Industry (Shri Lai Bahadur Shastri):
(a) Yes, Sir.

(b) Actual Exports of Iron Ore 
made' through minor ports since 
July, 1957 upto 31st March, 1958 is 
as follows:

xponedName of 
Port

1. Mang*lord
2. Kuwar
3. Hon v»r

Quntity 
(In Tons)

7.200 Cz:choslov k 1̂
27.053 do.
7.200 Jsp̂ n.

(c) Some quantity is lying at 
ports due to recession in the market 
and also lack of adequate shipping 
facilities.

(d) Certain proposals are under 
consideration.

Displaced Persons in Punjab
25M. Shri Daljit Singh: Will the 

Minister of Rehabilitation and 
Minority Affairs be pleased to state:

(a) whether it is a fact that certain 
Meo-muslim families who had gone 
to Pakistan and returned afterwards 
are rehabilitated in some districts of 
Punjab; and

(b) if so, the nature and details of 
their rehabilitation?

The Deputy Minister of Rehabilita-
tion and Minority Affairs (Shri P. S. 
Naskar): (a) Yes.

(b) Orders for restoration c! 
properties were passed in 5840 cases. 
Physical possession has also been 
given in all these casus, except in 
61, who are being given alternative 
lands. The number of pending appli-
cations is now about 200 only.

Ambar Charkha
2597. Shri R. L. Reddy: Will the

Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that tli-. 
educational training institutions arc 
not supplied with Ambar Charkhas 
freely to give training in their arts 
and crafts sections;

(b) if so, whether Government 
consider these Training Institutions 
as suitable places for the dissemina-
tion of the knowledge and use of 
Ambar Charkhas; and

(c) the number of Ambar Charkhas 
so far supplied free of cost and the 
number and nature of institutions 
which received them?

The Minister of Commerce and 
Industry (Shri Lai Bahadur S hastri):
(a) Yes, Sir. However, separate 
training institutions have been set 
up for imparting instruction in the 
use of Ambar Charkhas.
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(b) Yes, Sir. The Ambar Charkha 
programme is, however, primarily 
intended to achieve certain targets 
in de-centralised production of cloth 
and to provide employment to un-
employed and under-employed 
persons. Accordingly Ambar 
charkhas are supplied on concessional 
terms to trained spinners for actual 
production.

(c) No Ambar charkha has been 
supplied to educational training 
institutions of the kind referred to 
in part fa) of the question.
Contribution to Government Journals

2398. Shri Arjun Singh Bhadanrla:
Will the Minister of Information 
and Broadcasting be pleased to state:

(a) the rates of remuneration paid 
to authors for contributing to jour- 
nals and publications of the Govern-
ment of India;

(b) whether the rates of remunera-
tion are different according to depart-
ments which publish them and the 
language of publication;

(c) if so, what are the reasons for 
this difference;

(d) whether the rates of remunera-
tion to authors have been recently 
reduced;

(e) if so, in which journals has the 
reduction been effected and which 
are the journals not affected by it; 
and

(t) the reasons for this reduction?
The Minister of Information and 

Broadcasting (Dr. Keskar): (a) to
(f). Information is being collected re-
garding rates and will be laid on the 
Table in due coursc.
Squatters Colonies in West Bengal
*899. Shri Ghosal: Will the Minis-

ter of Rehabilitation and Minority 
Affairs be pleased to state:

(•) the number of squatters colo-
nies of displaced persons in West 
Bengal at present; and

(b) how many of such colonies 
have been regularised by Govern* 
msnt so far?

The Deputy Minister of Rehabilita-
tion and Minority Affairs (Shri F. S. 
Naskar): (a) 149 colonies.

(b) Upto 31st March, 1958, 87
colonies in full and 13 colonies in 
part had been regularised.
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